Nomination of cases by Hon'ble The Chief Justice on 14/08/2015

SI no. Case details Nominated to- File delivered in
section
DB of Hon............... ,J
1 W. P. - 44810/2015 Hon. Krishna Murari, J. Computer Fresh
Section on
14//08/2015
2 W. P. - 39077/2015 Hon. Arun Tandon, J. Computer Fresh
Section on
14/08/2015
In DB as a member
3 Writ C - 69714/2009 Hon. Yashwant Varma, J. Writ C-II Section on
( Review Application ) 17/08/2015
with
Nomination Application —
276088/2015
4 Writ C —20033/2009 Hon. B. K. Srivastava, J. Writ C-1I Section on
( Modification Application ) 17/08/2015
Hon.................. ,J
5 Crl. Revision — 2907/2015 Hon. Ramesh Sinha, J. Computer Fresh
with ( both cases ) Section on
Crl. Revision Defective — 14//08/2015
467/2015
6 A482 —23748/2015 Hon. Manoj Misra, J. Court no. 48 on
14//08/2015
7 W. P. - 35772/2015 Hon. Suneet Kumar, J. Computer Fresh
Section on
14//08/2015
8 Crl. M. A. - 20545/2015 Hon. Ramesh Sinha, J. U/S 482 Section on
with ( with connected cases ) 17/08/2015
Crl. M. A. - 20502/2015
9 Crl. M. A. - 20050/2015 Hon. Om Prakash, J. U/S 482 Section on
17/08/2015
10 Bail — 12391/2014 Hon. Bachchoo Lal, J. Bail Section on
17/08/2015
11 Bail — 8406/2015 Hon. K. N. Bajpayee, J. Bail Section on
with 17/08/2015
Bail — 16238/2012
with
Bail — 16310/2011
12 Bail — 28669/2015 Hon. S. K. Gupta, J. Bail Section on
with 17/08/2015
Bail — 21706/2013
with
Bail — 4390/2013
Appropriate Court dealing with such matters
13 FAFO -998/2014 Appropriate Court dealing with such | FAFO Section on
matters 17/08/2015
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Crl. A. -3927/2012
with

Crl. A. - 3373/2012
with

Crl. A. - 3299/2012
with

Crl. A. - 3376/2012

In view of order of assignment made
on 25 May, 2015, Registry ought to
have placed it before the Bench
assigned. The assignment to that
Bench has not been changed and hence
the Registry shall place the case before
Hon'ble A. K. Tripathi, J. and Hon'ble
Pankaj Naqvi, J. in DB.

S. C. A. Section on
17/08/2015

BY ORDER OF HON'BLE THE CHIEF JUSTICE

J.R.( LISTING)
17/08/2015




